
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 911/2022 

 

IN THE MATTER OF:  

NGT Bar Association (substituted for original  

applicants Prof. Dr. Sanjeev Bagai & Ors.)                                 … Applicant 

Versus 

Department of Environment GNCTD & Ors.                           … Respondents 

 

I N D E X 

Sl. No. Particulars Pg. No. 

1. STATUS REPORT ON BEHALF OF DEPUTY 

CONSERVATOR OF FORESTS, WEST FOREST 

DIVISION, DEPARTMENT OF FOREST & 

WILDLIFE, GNCTD. 

1-4 

2. Annexure-A: (Colly) Copy of final Disposal Order by 

the Tree Officer dated 31.10.2023 

5-7 

3. Annexure-B: Copy of the Order dated 10.11.2023 of 

the Hon’ble High Court of Delhi in W.P.(C) 

14810/2023 

8-9 

 

FILED BY: 

 

 

NEW DELHI                                                         JYOTI MENDIRATTA 

DATED: 22.07.2025                              Advocate for the Govt. of NCT of Delhi 

Ph: 9811136141 

jmalawoffices@gmail.com 
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